Starred Assembly Question No. 4 (14/15/283)

Improper Survey for Parivar Pehchan Patra

*4  Sh. Kuldeep Vats (Badli):

Will the Chief Minister be pleased to state:-

a) Whether it is a fact that the lakhs of families have been deprived of BPL ration card,

Ayushman card and Pension etc Government schemes due to conducting improper survey

for Parivar Pehchan Patra not only in Badli Assembly Constituency but also in the whole

State

b) If so, the name of the agency by whom the survey was got conducted in which the eligible

families were deprived of the said schemes as mentioned part 'a' above;

¢) Whether the survey on ground level has been conducted in proper manner by the said

agency or not; and

d) Whether the Government took any cognizance in this regard; if so, the detail thereof?

Answer:- Sh. Manohar Lal, Hon’ble Chief Minister, Haryana

a) No sir. Under the criteria adopted by Government, yellow ration cards were given to

families with annual income upto Rs 1.8 lakhs. On verification of self-declared data

provided by families at the time of registration in Parivar Pehchan Patra, yellow ration cards

were discontinued for 9,60,235 families in December 2022.

The verification of self-declared income in PPP database is done by the following methods:

(a)

(b)

(c)

(d)

(e)

®

(2

(h)

through an online system with Central Board of Direct Taxes (CBDT) based on the
Income Tax Return (ITR) of the last three years;

through an online system with Human Resources Management System (HRMS) of
data of employees of Government of Haryana, its Boards and Corporations;

through an online system with data of retired Government pensioners receiving
pension or honorarium from Government for service in Government;

through an online system with data of contractual employees working with the State
Government, its Boards and Corporations;

through an online system with data of wages paid to industrial labour in the private
sector in respect of whom a cess is payable under the Punjab Cess Act, as provided
by Haryana Labour Welfare Board;

through an online system based on payments made to farmers for procurement of
agricultural produce on e-kharid;

through an online system based on annual electricity consumption as obtained from
the electricity utilities and estimating income thereon;

through verification of income by Local Committees consisting of five members
consisting of Team Lead who is a Government employee, a local computer operator,
a local volunteer, a social worker and a student. Each of the members independently
make an assessment of the income and the final verified income is based on logic-

based artificial intelligence.



Families can contest the income verification undertaken in PPP through the designated
online mechanisms, namely ‘Correction’ and ‘Grievance’ portal including challenges to
exclusions. Every exclusion challenge is electronically and automatically pushed to
appropriate quarters for online verification. Requests challenging income assessed by Local
Committee are pushed to higher level committees called Sector Committees with a similar
composition.

Old Age Samman and other pension allowances have been withheld for 21,034 citizens only
based on verified data in PPP, from May 2022 onwards.

There is no case where a family earlier had an Ayushman Bharat card and has now been
deprived of the benefits of Ayushman Bharat. 4.43 lakh families have been identified for
deletion based on verification of income in PPP but deletion of such families will be done

only after approval by the National Health Authority.

b) No agency was engaged for conducting any field survey.
¢) Does not arise in view of response to part (b).

d) Does not arise in view of response to part (b).
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